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Date of Hearing 11.12.2024 

Date of Pronouncement 11.12.2024 
 
 

O R D E R 
 

PER MADHUMITA ROY, JM: 
 
 At the time of hearing of the matter, the Ld. Counsel appearing for 

the assessee submitted before us that he has instruction not to proceed 

with the matter. Hence, the appeal is dismissed as withdrawn.  

2. The appeal of the assessee is dismissed as withdrawn.  

Order pronounced in the open court on 11.12.2024 

                     Sd/-                           
             (Renu Jauhri) 

                              Sd/- 
                   (Madhumita Roy ) 

       ACCOUNTANT MEMBER                          JUDICIAL MEMBER 
 

Dated  11.12.2024 
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